BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
O. A. No. 164 OF 2024

IN THE MATTER OF

VARUN GULATI

STATE OF HARYANA & ORS

....APPLICANT

Versus

...RESPONDENTS

PHOTOGRAPHS DATED 17.05.2026 SHOWING VIOLATIONS BY

NEW DELHI
DATED: 20.05.2026

RESPONDENT NO. 6

FILED BY:

M CHAHAL
ADVOCATE

CHAMBER 7, TRISHUL TOWER
KAUSHAMBI, GHAZIABAD, U.P

M: 8377863559

EMAIL: mansichahall04@gmail.com
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mailto:mansichahal104@gmail.com
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LATEST PHOTOGRAPHS OF RESPONDENT NO. 6 I.LE. M/S TDI CITY
DISCHARGING UNTREATED EFFLUENT IN OPEN AREA

; q GPS Map Camera
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Panipat,Haryana,India &=

Block 17, Sector 38 & 39, Panipat, Haryana 132103, India
Lat 29.433133, Long 76.955529

Sunday, 17/05/2026 05:31 PM GMT+05:30

Note : Captured by GPS Map Camera
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ELECTROMAGNETIC FLOW METER NOT WORKING OF
RESPONDENT NO. 6
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Block 17, Sector 38 & 39, Panipat, Haryana 132103, India
Lat 29.433172, Long 76.955087

Sunday, 17/05/2026 04:53 PM GMT+05:30

Note : Captured by GPS Map Camera
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